PATNA HIGH COURT

NOTICE

District Judge (Entry Level) Direct from Bar Exam — 2016

In view of technical fault having been reported by
SBI in online deposit of examination fee, the link on
website of the Court shall remain open today i.e.
17.09.2016 till 23:59 Hours only for the purpose of
deposit of examination fee by the candidates who have
already filled up the online application form but could
not deposit their examination fee because of aforesaid

technical fault.

By order of the Court
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Patna High Court, Patna. Registrar (Appointment)
Date : 17.09.2016
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